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1 Write the reqlned panl€ulars only on the flap provided onthe top of "Question Paper cum_Answer BooK; and 
'ot 

at
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3. A candidate found creating disturbance at the ekmination centre or mirbehaving with lhvlSilating staff or cheatinS

will render him liable for dlsoualification. He shall also be llable for penal a'tion under The Raiasthan Public

Examination (Prevention of Unfat Mean, Act, 1992.
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!gfE: Attempt all the questions. Question No. l carries 20 marks and question

no.2 and 3 carry 15 marks each.

Question No. 1 [20 Marks]

Write an essay in English on any one of the topic Biven below in about 500

words.

(A) Role of Judiciary in environmental protection.

(B) Constitutional perspective of sociallustice in lndia'

euestion No. 2 115 Marksl

Write an essay in English on anY one of the topics Siven below in about 400

words.

(A) canons of judicial ethics

(B) Contribution of judiciary to women empowerment'

euestion No.3 [15 Marks]

Write an essay in English on any one of the topics given below in about 4oo

words.

(A) Architecture of Rajasthan.

(B) Yoga tourism in lndia
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